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interest is payable; if so, to what extent.

> y, according to the Iatest statis-
tics available to me, relating to 1966,
Russia has overdrawn Rs. 7 crores on
the balance of payment. They import-
ed more from us than they exported to
us. "How is this Rs. 7 crores being
met ?

SHRI MORARII DESAI : There is
no interest to be paid unless we have
drawn the loan. The moment a pro-
mise is made interest does not begin to

accrue, the hon. Member ought to
know that.
SHRI LOBO PRABHU : Interest

begins when the loan is sanctioned.

SHRI MORARIJI DESAI : It cannot
be. It would be a very strange kind of
agreement. I cannot say exactly what
was the trade balance in 1966. Off-hand
I cannot say and I would not like, with-
out going into it, to make any commit-
ment here.

SHRI HEM BARUA : In view of the
fact that expenditure on imported goods
from Soviet Russia and other countries
has gone up because of the closure of
the Suez Canal, may I know if Govern-
ment has re-examined—and the sur-
charge is payable from our exchequer—
our requirements for the balance of our
requirements of imported goods, parti-
cularly from Soviet Russia, and may I
know whether our programme has not
been upset because of that ?

SHRI MORARIJI DESAI: We are
constantly examining what the effect of
the closure of the Suez Canal is and what
is profitable for us, from where we should
get and all that. Accordingly we go on
making our arrangements. But all this
arrangement has a limited use because
we cannot buy from wherever we want.
We cannot choose at our will. It all
depends upon what is available to us in
several places. Therefore, that is not
completely free as anybody would want
it to be. I do not think that our plans
have been upsct at present.
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LoANs TO GOLDSMITHS

*666. SHRI R. BARUA :

SHRI D. R. PARMAR :

SHRI P. N. SOLANKI :

SHRI N. SREEKANTAN
NAIR :

SHRI KIKAR SINGH :

SHRI NARENDRA SINGH
MAHIDA :

SHRI K. RAJARAM :

SHRI R. K. AMIN ;

SHRI S. M. BANERJEE :

SHRI MOHAN SWARUP :

SHRI RAMACHANDRA J.
AMIN :

SHRI O. P. TYAGI :

SHRI UMANATH :

Will the Minister of FINANCE be
pleased to state :

(a) whether Government have receiv-
ed from the Goldsmiths as well as from
their Unions and Federations any de-
mands and suggestions for giving more
facilities to them and to convert the
loans into grants given to them either
by the Central Government or by the
State Governments in the light of their
economic condition; and

(b) if so, the steps Government pro-
pose to take in the matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. C. PANT) : (a) Representa-
tions have been received from time to
time from individual goldsmiths as also
from their Associations on various
matters, including the request for con-
version of the rehabilitation loans grant-
ed to goldsmiths, into subsidies or
grants-in-aid.

(b) The representations received were
examined on merits and wherever it
was possible to accept any demand or
suggestion, necessary action was taken.
It has, however, not been possible to
accept the request for conversions of
rehabilitations loans granted to gold-
smiths into outright subsidies or to
waive their recovery.
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SHRI R. BARUA: May I know
whether the Government have statistics
of the goldsmiths who have taken to
alternative gainful employment and, if
so, what is the proportion ?

SHRI K. C. PANT : 15,265 gold-
smiths have received alternative employ-
sment through employment exchanges.

SHRI R. BARUA: What is the
policy of the Government now in re-
gard to those goldsmiths who really de-
serve sympathetic consideration at the

present stage ?

SHRI K. C. PANT : Everybody who
deserves sympathetic consideration will

get it.

SHRI N. SREEKANTAN NAIR :
May I know how many goldsmiths are
now in a deplorable condition because
of absence of work and they are think-
ing of committing suicide ?

SHRI K. C. PANT : As far as we
know, none.

SHRI RAJARAM : Since so many
goldsmiths have committed suicide may
1 know whether the Finance Minister
is thinking of giving some form of
assistance to the families of those gold-
smiths who have committed suicide ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARIJI DESAI) : In all
lands people commit suicide. not only
in this country, in various sections. ...
(Interruptions)

SHRI G. VISWANATHAM : But
here people have committed suicide be-
cause of the Gold Control Ordcr.

SHRI HEM BARUA : May I submit
that the Finance Minister must be able
to distinguish between suicide commit-
ted on personal grounds and suicides
committed because of Govcrnment ac-
tion ?
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SHRI MORARIJI DESAI: A Bill is
going to come. 1 wish we could make
it stronger.

SHRI S. M. BANERJEE: May 1
know whether the hon. Minister Is
aware that the loans that were to be
issued to the various goldsmiths who
were uprooted by this measure of the
Government, in some cases are chan-
nelled through the Director of Indus-
tries and in some other cases through
some. other agency? It has actually
been found that loans from that money
have becn given to some people who
are not goldsmiths and thereby the gold-
smiths have been deprived of any loan
for their rehabilitation. May I know
whether this matter will be taken up
with the various State Governments and
the represcntatives of the All India
Swarankar Sangh ?

SHRI K. C. PANT : A sum of Rs.
13.6 crores has so far been advanced
to the various Statc Governments and
Union Territories for the purpose of
disbursal of loan. Out of this a sum
ot Rs. 10.34 crores has actually been
disbursed to about 1,09,000 goldsmiths,
If my hon. friend has any information,
I hope he will pass it on to us for tak-
ing necessary action.

SHRI S. M. BANERJEE: There
was a genuine complaint by the All
India Swarankar Sangh that in certain
cases that loan has been distributed to
people who arc not goldsmiths at all.

MR. SPEAKER : The Minister has
answered it.

SHRI S. M. BANERJEE: Let him
make enquiries and find out the posi-
tion and then have discussions with
goldsmiths. I am not a goldsmith.

SHRI MORARIJI DESAI: If any
Swarankar Sangh has complained to my
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hon. friend about it, let him pass it
on to us for action.

SHRI VIKRAM CHAND MAHA-
JAN : How many goldsmiths have al-
ready committed suicide after the Gold
Control Order came into force? Se-
condly, has the Government any pro-
posal to give some aid or assistance to
the widows or children of the gold-
smiths who has committed suicide ?

MR. SPEAKER :
same question.

Repetition of the

SHRI K. C. PANT : 181,000 gold-
smiths or their dependants have receiv-
ed educational assistance and technical
training facilities.
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SHRI K. NARAYANA RAO: In
my very village I have seen the miser-
able plight of some of the families of
goldsmiths after the Gold Control Or-
der.  The loans that have been given to
them as also the little opportunities that
have been provided to them for employ-
ment, have been found to be very inade-
quate. Loans they have eaten away and
it is very difficult for them to switch on
from one avocation to another, In the
light of the total failure on the part of
Government in regard to rehabilitation
mcasures hitherto conceived, may I
know whether Government are thinking
in terms of finding out new policies and
strategies for the amelioration of these
people who have been picthforked ?
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SHRI K. C. PANT : 1 have already
given the facts and figures with regard
to the assistance given to goldsmiths. I
do not think our efforts to rehabilitate
them have been a failure. Whatever
other measures are contemplated will
come before the House when the Gold
Control Bill is discussed.

SHRI HEM BARUA : May | know
if Government is aware of the fact that
the loans given by the Central Govern-
ment to the State Governments for dis-
tribution to actual goldsmiths have been
distributed to non-goldsmiths, particu-
larly in the State of Jammu and Kash-
mir.

SHRI MORARIJI DESAI :
no information about this,

[ have

BARAUNI AND GUJARAT REFINERIES

*667. SHRI PREM CHAND
VERMA : Wil the Minister of PET-
ROLEUM AND CHEMICALS be
pleased to state :

(1) whether it is a fact that on the
31st March, 1966, the actual processing
cost per metric ton worked out to
199.32 per cent and 175.52 per cent at
Barauni and Gujarat Refineries, respec-
tively. as per Project Report;

(b) if so. the causes for such high
cost of production:

(c) whether there is any likelihood
of the processing cost coming down in
the future and what was the processing
cost in June, 1967; and

(d) why there has been so much dif-
ference in the Project Report and ac-
tual performance. if processing cost
cannot be reduced appreciably ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND OF SOCIAL
WELFARE (SHRI RAGHU RAMA-
IAH) : (a) Yes. Sir.

(b) The high cost of production 1s
due to the high capital cost; this again
is the result of the inland location, pro-
vision of facilities and amenities not
found in other refineries (e.g. large hou-





